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< b} if sO, the ~tails thereof and when 
the multi-channel system is likely to be 
introducP.d? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI N. K. P. 
SAL.VE): (a) and (b). In view of the 
limited availability of resources the first 
priority is to extend Television service to 
an:as not yet covered. The question of 
opening more channels in the. areas where 
Television coverage is available at present 
will depend upon the · availability of re. 
SOW"ces. 
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Cease and Derdst order of M.R.T.P. Com.;. .. 
mission on llindustaD Lever Umited 

3384. SHRI VIJAY KUMAR YADAV: 
Will the Minister of LAW, JUSTICE AND 
COMPANY AFFAIRS be pleased to refer· 
to reply given to Unstarred Question No. 
3134 on 9th December, 1980 regarding 
Cea~ and De~ist Order of M.R.T.P. Com-
mission on Hindustan Lever Limited and 
state: 

(a) whether the affidavit of complaince 
dated Sth October, 1977 and a supplemen-
tary affidavit dated 5th December, 1977 
has been honoured in practice; 

( b) whether Hindustan Lever Limited 
continue!\ to supply its products directly 
and exclusively to its distributors called 
'Redistrihutio.n Stockists"; 

(c) whether resale price maintenance 
Area Distribution fuJl line forcing and pro-
curement of interests free deposits continue 
unabated under the cover of security against 
advance sales; 

( d) whether the order of MRTP Com- · 
mission dated 17th March, 1976 remains 
without any real effect; 

( e) whether Commission has expres9ed · 
its difficulty in collecting information from 
the nation-wide net-work of the distn"butora 
of the company on grounds of inadequate · 
staff; 

(f) whether an inquiry was assured to 
shri S. M. Banerjee, Bx .. M.P. by the MRTP · 
Commia."1on of the complaints; and 

(I) if so, the action taken by Govern· 
moat· .....,., 




